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I, the Chairman of the Committee on Private Members’ Bills and
Resolutions having been -awthorised bx'r“the Committee, present on
their behalf, this their Third Report., .

2. The Committee met on the 29th Ju.lv.. 4957, to comsjder aHot-
ment of time .to the Reso,luuo,ps set,dowp (m othe,; Lxst of . Bysipess;
for Friday, the 2nd August, 1957 ; ... g g6

3..The Members whose resolutions had been. mcluded in the List
of Busmess for the 2nd August, 1957 ,and the representatives, of the
Ministries concerned hgd been 1nV1ted to present their views on
these resolutions before the Commlt ee. Shri’ Mohan Swarup gnd
the representatives of the Minfstries of Commerce and Indus“try
and Honre Affaits at‘tendéd the sxttlng ot ‘

4. The Co;nmlttee after hearmg t)he repreéentatx‘\)res of the
Ministries - concerned w1th the Resolutlons and. comlderlng all
aspects w1th respect, o the resolutlons in the Lxst of Busmess .fqr
the gnd ‘Atigust, 1957, Tecommend the following tlme-table—:

‘. (1) Re,solunpn regardmgdlscontlnuv Out of .the total time, of

.ancg of the grant of tholarshlps 2 hours allqtted to

to siudents ,on commqmty basls “this, resolutlon 1
e e e e mute - Wias taken up

) T ' , o on the Ich July, 1957.
R T e Lo Bliphg balance of I hour
S Tapee & - and 59 minu‘tes would

"be avallable on the
. 2nd Augu$t, “1957.

12) Resolutlon ;egardmg appoint- 2} hours.
., ment: of ;4 Committee to exa-
"'mi‘ne the" disparity in average
_ per capjtd income.

(3) Resolution regarding ‘ban on-” 2 hours.-- -
export of monkeys. _ Do o

(4) Resolution regarding ,ébolitfiq,'t.i..'
of death penalty. : '

NEW DEeLHI; - A ' -HUKA‘M";SINGH.
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